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Tab with Punjab and J & K extremists 

*45. DR. ASIM BALA: 
SHRI SUDHIR GIRl: 

Will the PRIME MIN ISTER be pleased 
to state: 

(a) whether attention of the Govemment 
has been drawn to the news items appearing 
in the Statesman of 27 November, 1990 and 
the Indian Express of 30 November. 1990 
under the caption uShekhar invites extrem-
ists for talks· and "Militants· terms for talks 
with PM", respectively; 

(b) if so, whether the Government are 
contemplating to hold talks with leaders of 
extremists of Punjab and J & K to resolve the 
problems; 

(c) if so, the details thereof; 

(d) the venue and date on which the 
talks are proposed to be held; and 

(e) whether the Government are also 
contemplating to issu~ a White Paper in this 
regard; and if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRI SUBODH KANT SAHAY): (a) Yes, 
Sir. 

(b) to (d). The GaYl. are ready to talk if 
someone approaches the Govt. with a view 
to find a solution without compromising in-
tegrity and unity of the country and basic 
principle, of the Constitution. The details as 
also the venue and date of any such dis-
cussions can be settled when such an ap-
pruach is made. 

(8) No, Sir. 

Recruitment In Central Government 
Ofnces and Public Undertakings 

*46. SHRI VASANT SATHE: Will the 
PRIME MINISTER be pleased to state: 

(a) the extent offresh recruitment made, 
under broad categories, in the Central 
Government officas and public sector un-
dertakings during the last three years, year-
wise and the additional employment likely to 
be generated, under broad categories, in the 
next three years in the Central Government 
offices and public sector undertakings, 
separately; 

(b) the extent of employment provided 
to S.C.IS. T. and other backward classes (if 
any) under specially reserved quota in the 
Central Government offices and public sector 
undertakings, separately during the last three 
years. year -wise and extent of vacancies 
likely to be available for these reserved 
categories during the next three years; and 

(c) the special facilities envisaged to 
enable S.CIS.T. and other backward class 
youth to compete for technical and admin-
istrative positions where the backlog is 
mounting? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHRt KAMAL 
MORARKA): (a) The extent of recruitment 
made under broad categories for the last 
three years (groupwise) in the Central Gov-
ernment offices is given in Statement I. h 
also gives the break up according to the 
mode of recruitment. The information relat-
ing to Public Sector Undertakings for the last 
3 years is given in Statement II. Since the 
growth rate of employment in the Central 
Government offices and Public Sector Un-
dertakings during the next three years de-
pends 01) a large number of fadors. it is not 
possible to give the extent of adaitional 
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employment likely to be generated, under 
broad categories in the Central Government 
offices and Public Sector Undertakings. 
separately . 

(b) The extent of employment provided 
to Scheduled Castes In Central Government 
office during the last 3 years groupwise and 
according to mode of recruitment are given 
in the Statement III. Statement IV gives 
corresponding figures for Scheduled Tribes 
in CentraJ Government offices. The details of 
employment provided to Scheduled Castes 
and Scheduled Tribas in Public S9dor Un-
dertakings during the last three years are 

given ;n Statement V. The extent of vacan-
cies likely to be available to these classes 
would be in aa:ordance with the existing 
reservation policy. It may not be possible to 
givethe extent of vacancies for th 8Sa classes 
during next three years for Central Govern-
ment and Public Sector Undertakings 
separately . 

(c) The special facilities envisaged for 
Scheduled Castes and Scheduled Tribes 
are given in Statement VI. For the backward 
classes no special facilities have been pro-
vided at present. 
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STATEMENT-VI 

Special facilities for Scheduled Castes 
and Scheduled Tribes 

A large number of concessions like age 
relaxation, full examination fee exemption, 
free pre-recruitment coaching facilities, re-
laxation in experience qualification in direct 
recruitment, no limit on number of chances 
for appearing in competitive tests, relaxation 
of standard of suitability, non-adjustment of 
meritorious SC/ST candidates against re-
served vacancies in dired recruitment etc. 
have been given to SCIST candidates with a 
view to ensure their adequate representation 
in the services. 

'No Industry Districts' In Rajasthan 

*47. SHRIMATIVASUNDHARARAJE: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the names and number of districts 
identified as INo Industry Districts' in 

District Growth Centre 

1 2 

Sirohi Abu Road Pindwara 

Jaisalmer Pokaran Sanu Ramgarh 

Churu Churu Ratangarh 

Barmar Balotra Barmar 

Total 

At present, there is no proposal of the 
State Government of Rajasthan pending with 

Rajasthan; 

(b) the schemes and proposals for 
setting up of industries in these distrids 
received from the Government of Rajasthan 
which are still pending with the Union Gov-
ernment; and 

(c) the steps taken to clear these pro-
posals? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHAI KAMAL 
MORARKA): (a) to (c). Jaisafmer, Sirohi, 
Churu and Barmer are the four No Industry 
Districts identified in the State of Rajasthan. 

Under the erstwhile Scheme of Central 
Assistance for development of inf rastructural 
facilities in identified growth centres in INo 
Industry Districts', the Central Government 
have approved the following growth centres 
on the recommendation of the State Gov-
ernment of Rajasthan. Central Assistance 
released by the Central Government in re-
spect of each growth centre Is as under: 

Central Assistance 

(Rs. in /akhs) 

3 

150.00 

20.75 

35.25 

35.41 

241.41 

the Central Government for setting up Indus-
tries in these No Industry Districts. 


